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(iii) PROBLEMS OF BONDEp LABOUR AND

UNTOUCHABILITY IN PALGHAT DIS-
TRICT OF KERALA

SHRI V. 8. VIJAYARAGHAVAN
(Palghat): Even after 34 years of
Incdependence the two evils of un-
touchability and bonded labour still
exist in many parts of the country.
Palghat distriet in Kerala is one such
place where these two evils exist today.

According to press reports, in the
border villages of Palghat such as
Vadakarappati, Eruthempetty, XKozhin-
jampara, Meenakshipuram, Valayar,
etc. a large number of people are still
working as bonded labourers. The
Government or any other agency has
not been able to do anything so far to
liberate these unforiunate people from
the yoke of cruel landlords. When th's
sordid story came to light, the land-
lords became angry and starteq hunt-
ing the bonded labourers. A corres-
pondent of a prominent Tamil daily
was mercilessly beaten by these land-
lords for publishing news about the
slave labour in Palghat,

Similarly untouchability is being
praclised in Gopalapuram, Kozhinjam-
para and Serampi of Palghat district.
The Chakliyas are not allowed to enter
the portals of temples and are not
given teg in steel glasses.

It is worth mentioning that these
social evils hag almost disappeared
from these areas during the emergency
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but it is an irony that these evils have:
again raised their ugly heads when
the present Government in Kerala is
in power. The officials also do not
take proper action in the matter,

Therefore 1 strongly urge upon the
Government to look into this matter
and take immediate measures to
liberate these bonded labourers and
remove untouchability from these vil-
lages of Palghat.

(iv) NEED FOR PROPER MAINTENANCE OF
TRIVANDRUM—KANYAKUMARI Na-
TIONAL HIGHWAY

SHRI N. DENNIS (Nagercoil): The
Trivandrum-Kanyakumar;  National
Highway is deplorably in a very bad
condition for a 1long time without
maintenance. This road, which earned
high reputation and praise with the
highest distinction as the Iongest
cement road in India, is now curs
with full of pits and cracks. T.
passenger and vehicular traffic has
become so difficult in this busiest road,
the terminus of which is the southern-
most part of our land, Kanyakumari.
The vehicles take a long time to cover
a short distance. So. the passengers,
tourists and pilgrims face g lot of diffi-
cullies. Traffic accidents have become
quite frequent. The Tamil Nadu part
of the road is worse than the Kerala
part of the road. So, Government
may be pleased to take immediate
steps for the speedy execution of this
southern most highway from Trivan-
drum to Kanyakumari.

(v) NEED FOR A PERMANENT SOLUTION
OF THE FLOOD PROBLEM
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(vi) PROPOSAL FOR ESTABLISHMENT OF
SHORE-BASED INSTITUTION FOR
TRAINING OF NAVIGATING OFFICERS
oN WESTFRN COAST.

SHHI BAPUSAHEB PARULEKAR
(Ratnagiri): The Government of India,
Ministry of Shipping and Trnnsport
have under their consideration a ph:p-
pusal to establish a shore-based insti-
iution for iraining of navigating (fficers
on Western Copast. The Ministry has
cslimated that for tais purpose about
40 to 50 acres of land with sheltered
water froniage, having adequate draft,
would be required.

On the West Coast of Maharashtra,
in Ratnagiri district, there are four
natural harbours and safe ports, They
are Dabhol, Jaigad, Dhamankhol and
Ranpar. These ports being surround-
ed by mountains, are best protected
trom south-westerly winds, and hence
safe during monsoon also. All these
poris are well connected to district
headquarters and Bombay by rnotor-
able road. The required land with
shellered water frontage having ade-
quate draft is available at these places.
Any of these places would be most
suilable for esta lishment of a shore-
baged institutior,’or (raining of navi-
gating officers. loreover, many per-
sons from these ‘eas were and are
serving in India 5r Merchant Navy.

I, therefore, request the hon. Min~
ister for Shipping and Transport that
a team of officers, having expertise in
this fleld, may be sent to these sites,



